NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 592/9/HDB/2019

NAME OF THE COMPANY Rithwik Projects Pvt Ltd

NAME OF THE PETITIONER(S) Quippo Energy Ltd

NAME OF THE RESPONDENT(S) Rithwik Projects Pvt Ltd
"UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

Dhip Bhduchage A nebaashell | Rl

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

A

ORDER

Counsel for the Petitioner present. He is directed to issue notice
to the Respondent for their appearance and file proof of service.

Put up the matter on 03.10.2019.
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NATIONAL COMPANY LAW T4IBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

S92

COMPANY PETITION/APPLICATION NO.

CP(IB) NO. ###/59 of IBC/HDB/2019

NAME OF THE COMPANY

Nizamabad Corn Products Pvt Ltd

NAME OF THE PETITIONER(S)

Nizamabad Corn Products Pvt Ltd

NAME OF THE RESPONDENT(S)

Registrar Of Companies, Hyderabad

UNDER SECTION 59 OF IBC
Counsel for Petitioner(s):
I Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
ORDER

No representation on behalf of the Petitioner. Put up the matter

on 03.10.20109.
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NATIONAL COMPANY LAW TIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.
COMPANY PETITION/APPLICATION NO. CA(CAA) No. 198/230/HDB/2019
NAME OF THE COMPANY Sai Quest Syn Pvt Ltd (Demerged Co.) & Sai Life

Sciences Ltd (Resulting Co.)

NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION 230

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

| AdUocede | Fanobeago c@-_f , Rame. LA

CH S Namea \<'zr’\AL'na Babe,
’%’L— \,/ . S‘.QQIL\

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Heard. Orders reserved.
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NATIONAL COMPANY LAW TIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY -~ MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CA NO. 200/252/HDB/2019

NAME OF THE COMPANY D R R Aims Properties Pvt Ltd
NAME OF THE PETITIONER(S) Dasari Ranga Rao

NAME OF THE RESPONDENT(S) Registrar Of Companies Hyderabad
UNDER SECTION 252

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

—

. cS‘eMw/fmde@ Yar [ Com M
S Ebr ﬂ“’!‘fj p-c.S Qﬁozzu(zzy :

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

PCS for the Petitioner present. He is directed to issue notice to the

RoC for their report. Put up the matter on 03.10.2019.
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NATIONAL COMPANY LAW TIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY - MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CA NO. 202/252/HDB/2019

NAME OF THE COMPANY P S Rao Housing & Resorts Pvt Ltd
NAME OF THE PETITIONER(S) Perla Srinivasa Rao

NAME OF THE RESPONDENT(S) Registrar Of Companies Hyderabad
UNDER SECTION 252

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

¢ o Hely 9985)8350 oy

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Counsel for the Petitioner present. She is directed to issue notice

to the RoC for their report. Put up the matter on 03.10.20109.
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CP(IB) NO. 260/9/HDB/2018

NAME OF THE COMPANY

Madhucon Projects Ltd

NAME OF THE PETITIONER(S)

Sri Balai Associates

NAME OF THE RESPONDENT(S)

Madhucon Projects Ltd

UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No.

Signature

K. Mawealo CuOL&_GLUU\Jj

Adwouls,

7O4E LU Y ﬂﬂ'w/]”w@—

ﬁu»j‘aw ] a il

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
K, Navern \owar Ak | A0 soggx./z, 27 @/
ORDER

Counsels representing both sides are present and filed written

submissions. Heard. Orders reserved.

[Aras
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY- MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 728/9/HDB/2018
NAME OF THE COMPANY Shakthi Vetfeeds (India) Pvt Ltd
NAME OF THE PETITIONER(S) Srinav Oil Extraction Pvt Ltd
NAME OF THE RESPONDENT(S) Shakthi Vetfeeds (India) Pvt Ltd
UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
D.A-SURYANARAY An A RATY [Advecats Hotlatedu - adveale
Br09904C6F

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

[ an UGCofl;
Y Rowvi(«inew) <Ak A LQOULLANE
¥V
ORDER

Counsels representing both sides are present. They stated that
matter has been settled between the parties and prayed time for
filing joint memo of settlement. At their request, matter adjourned

finally. Put up the matter on 30.09.2019.
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINODS KUMAR SINHA - MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CP(IB) NO. 80/9/HDB/2019

NAME OF THE COMPANY

Satya Solutions Pvt Ltd

NAME OF THE PETITIONER(S)

Rajyalakshmi Enterprices

NAME OF THE RESPONDENT(S)

Satya Solutions Pvt Ltd

UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No.

Signature

C-oﬁhi&oa\

Ay 998518300

by

Counsel for Respondent(s):

Name of the Counsel(s) Designation

E-mail & Telephone No.

Signature

ORDER

Counsel for the Petitioner present. She stated that in spite of
serving notices and also making paper publication two times, the
Respondent in this matter never appeared from the beginning.
Today only it is brought to the notice by the counsel for the
Petitioner that, on two occasions the presence of the Respondent
was wrongly noted. In fact they never appeared not only in this
case but also in other two matters pending against the same
Corporate Debtor filed by some other Petitioners ie 2 in the
matters of CP(IB)No.136/9/HDB/2019 and
CP(IB)No.520/9/HDB/2019. On verification of the other two
matters, it is seen only the counsel representing the Petitioners
were present and Respondent had been absent. Anyhow, this
Adjudicating Authority felt it proper to direct the Petitioner to serve
another notice to the Respondent for their appearance. Put up the
matter on 01.10.2019.

AeRee. b
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA - MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP (IB) NO. 136/9/HDB/2019
NAME OF THE COMPANY Satya Solutions Pvt Ltd
NAME OF THE PETITIONER(S) Sohan Coppertech Pvt Ltd
NAME OF THE RESPONDENT(S) Satya Solutions Pvt Ltd
UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

\ . M&onianu & "'ccw]
Avoredio Ritan et | oot Pro—d

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

PCS for the Petitioner present and stated that notice sent to the
Respondent is returned with an endorsement as “LEFT”. She is
directed to send another notice to the Respondent for appearance

and file proof. Put up the matter on 01.10.2019.

o
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY— MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA ~-MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 520/9/HDB/2019
NAME OF THE COMPANY Satya Solutions Pvt Ltd
NAME OF THE PETITIONER(S) K L R Engineers Pvt Ltd
NAME OF THE RESPONDENT(S) Satya Solutions Pvt Ltd
UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
t‘ . [N
\ - Raw gaxa Sher| aawsobtay '
2 % O ‘C i) ’
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Counsel for the Petitioner present and stated that notice sent to
the Respondent is not served and returned with an endorsement
as “Addressee left”. He is directed to send another notice and also
make a paper publication for the appearance of the Respondent.

Put up the matter on 01.10.2019.

@@‘Fﬂﬂ_ &w}'
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA - MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 230/9/HDB/2019
NAME OF THE COMPANY Kanta Rubber Pvt Ltd
NAME OF THE PETITIONER(S) J Kumar Infraprojects Ltd
NAME OF THE RESPONDENT(S) Kanta Rubber Pvt Ltd
UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

| Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
q 666616994.
Yodeymadvecatt SF5E
YAO'A—\»\\@M AL LaRa) A Ricnb cres O
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature

p’fwsw \(Y. T My @t protlad@ Msl,-/ﬁn.;‘g

Bl Gupfs L M ot @

ORDER

Counsels representing both sides are present. At request of
Petitioner’s counsel, time is enlarged for filing rejoinder with a
direction to furnish copy of the same to the other side on or before
next date of hearing. For hearing submissions, matter adjourned

finally. Put up the matter on 23.09.20109.

|-
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

IA NO. 540/2019in
CP (IB) NO. 620/9/HDB/2018

NAME OF THE COMPANY

Smartec Build Systems Pvt Ltd

NAME OF THE PETITIONER(S)

Vivek Bansal

NAME OF THE RESPONDENT(S)

Smartec Build Systems Pvt Ltd

UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):
| Name of the Counsel(s) Designation E-mail & Telephone No.

b

Signature

| RP

o

Counsel for Respondent(s):

AsE6S \2/3‘%0\

IA No.540/2019

Heard. Orders reserved.

Fécli-cio

MEMBER TECHNICAL
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Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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NATIONAL COMPANY LAW TRIBUNAL

HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA -MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CP(IB) NO. 504/9/HDB/2019

NAME OF THE COMPANY

NCC Ltd

NAME OF THE PETITIONER(S)

Bygging India Ltd

NAME OF THE RESPONDENT(S) NCC Ltd
UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.

Signature
SHADAN FARACAT BAy
THoRE £ A""\/\/ Qo) gr st ‘j“

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

Ainaofn Deren 8
TP Hossha our | 265954545 oy g oadi
Lndhwsea ﬂ.wld,ap o kdl
ORDER

/7

Counsels representing both sides are present. Counsel for the
Respondent filed counter and copy of the same is furnished to the
other side. At request of Petitioner’s counsel, time is enlarged for

filing rejoinder. Put up the matter on 26.09.2019.

A set

MEMBER TECHNICAL

- g

%
MEMBER JUDICIAL

AS



/
NATIONAL COMPANY LAW TRIBUNAL L/
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTH PADMANABHA SWAMY — MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA — MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 538/9/HDB/2019
NAME OF THE COMPANY Kaveri Infraprojects Pvt Ltd
NAME OF THE PETITIONER(S) Sathavahana Ispat Ltd
NAME OF THE RESPONDENT(S) Kaveri Infraprojects Pvt Ltd
UNDER SECTION 9 OF IBC

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

Cohaw Bloos, | W&o | qocosscen| il

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

\/ : gw«acxnomodoma Aolv- Q84L& L6 ST Q\ (/]7”\»‘
\L

ORDER

Counsels representing both sides are present. Counsel for the
Respondent stated that on behalf of the Corporate Debtor he had
a discussion with the concerned Authorized Signatory of the
Petitioner regarding exploring the possibility of settling the matter.
He prayed time for submitting the outcome of further discussions.
Counsel for the Petitioner also stated that he will get instructions
in this regard from the Petitioners. At request of both sides, matter

adjourned. Put up the matter on 01.10.2019.

e
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH
PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY- MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA - MEMBER TECHNICIAL
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM
TRANSFER PETITION NO.
COMPANY PETITION/APPLICATION NO. CP(IB) NO. 540/9/HDB/2018
NAME OF THE COMPANY UI Pipe Fittings Pvt Ltd
NAME OF THE PETITIONER(S) Max Forge
NAME OF THE RESPONDENT(S) UI Pipe Fittings Pvt Ltd
UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):
| Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
D Quglenan | awio®t Sea T sr436] oS
\ S s
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
ORDER
PCS for the Petitioner present. Mr.D.Raghavulu, Advocate

appeared for the Respondent and filed vakalat. Counsel for the

Petitioner stated that Respondents approached for settling the

matter and prayed time for submitting the outcome of the

discussions. At request of both sides, matter adjourned. Put up

the matter on 03.10.2019:

(Apyras
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NATIONAL COMPANY LAW TRIBUNAL

HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA —~MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CP(IB) NO. 570/9/HDB/2019

NAME OF THE COMPANY

KSK Mahanadi Power Company Ltd

NAME OF THE PETITIONER(S)

Bygging India Ltd

NAME OF THE RESPONDENT(S)

KSK Mahanadi Power Company Ltd

UNDER SECTION 9 OF IBC
Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.

Signature
CHADAN  FA-RH< A
1}

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

N\'S-‘T%?Vv{l'(ﬂuw (oo

Al

Moo Suke Q@
Prveal-comQ844%9094¢

1

Qv UMwieth,

Counsel for the Petitioner present.

ORDER

Mr.M.S.Trivikrama Rao,

Advocate appeared for the Respondent and prayed time for filing

vakalat and counter. At his request, time is enlarged. Put up the

matter on 03.10.20109.

(oo
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

)7

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY-— MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA — MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.
COMPANY PETITION/APPLICATION NO. IA NO. 85/2019 in
CP NO. 184/241/HDB/2017

NAME OF THE COMPANY Prudential Sugar Corporation Ltd
NAME OF THE PETITIONER(S) Chadalavada Krishna Murthy & Others
NAME OF THE RESPONDENT(S) Prudential Sugar Corporation Ltd & Others
UNDER SECTION 241
Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.

Signature

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

9 ?o QJZ&OQ:)L

AN VP (o =
@ - - &\ Aa&w\z R, ,é \@‘( A 46493 %

D okl - onsth st W 7
Bt %M s s TR

Tl Aj,w/ol /67“’Z'M
@MW& Koxyo.

Raus

ORDER

Counsel for the Petitioner and counsel representing Respondents
are present. Heard submissions of Petitioner’s counsel in part.

For continuation, matter adjourned. Put up the matter on

03.10.20109.
! >
(o by~
MEMBER TECHNICAL MEMBEFR JUDICIAL

AS

pcs A 1O U4300064 N/



NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMANABHA SWAMY — MEMBER JUDICIAL
PRESENT: HON’BLE SHRI BINOD KUMAR SINHA - MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. IA NO. 305/2019
CP(CAA) NO. 436/230/HDB/2018

NAME OF THE COMPANY Divyasree NSL Infrastructure Pvt Ltd (Demerged
CO.) & Midas Projects Pvt Ltd (Rsulting Co.)

NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION 230

Counsel for Petitioner(s):

Name of the Counsel(s) Designation E-mail & Telephone No.
Signature

Lkl M 99284 bo%ol /.
A,/\ ToAoo (:2«7,‘,[) MM % /"élc;;f,un-,(yolé? fa,/vm/c]::l‘“ g,\jw;///

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Counsel for the Petitioner prayed time for filing consent affidavit
from the secured creditors. At his request, matter adjourned. Put

up the matter on 17.10.20109.
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA — MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CP NO. 144/271/HDB/2019

NAME OF THE COMPANY

Venkateswara Sugars Pvt Ltd

NAME OF THE PETITIONER(S)

Vinod Kumar Baid

NAME OF THE RESPONDENT(S)

Venkateswara Sugars Pvt Ltd & Another

UNDER SECTION 271
Counsel for Petitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No.

Signature

Vevargi Yasu-jo

Pcg QA1oU630066

p T

Counsel for Respondent(s):

Name of the Counsel(s)

Designation E-mail & Telephone No.

Signature

CS |9%66467YL6TC

rnde

VPMW

cs | 9203147 vv@w‘vaﬁ@u

ORDER

Counsels representing both sides are present. At request of both

sides, matter adjourned. Put up the matter on 03.10.2019.
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NATIONAL COMPANY LAW TRIBUNAL
HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY— MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA —- MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CA NO. 18/97/HDB/2019

NAME OF THE COMPANY

Venkateswara Sugars Pvt Ltd

NAME OF THE PETITIONER(S)

Chadalavada Krishna Murthy

NAME OF THE RESPONDENT(S)

Venkateswara Sugars Pvt Ltd &2 Another

UNDER SECTION 97
Counsel for Petitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No.

Signature

Cs | TR66BYEIE [Prg,

cs 905’2:}3\4797 \/‘Pwlfnkw

Counsel for Respondent(s):

Name of the Counsel(s) Designation E-mail & Telephone No. Signature
Devang: Wartya P’ | atoUt300bL W
Y Z

ORDER

Counsels representing both sides are present. At request of both

sides, matter adjourned. Put up the matter on 03.10.20109.

(odere.
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NATIONAL COMPANY LAW TRIBUNAL

HYDERABAD BENCH

PRESENT: HON’BLE SHRI K ANANTHA PADMNABHA SWAMY- MEMBER JUDICIAL

PRESENT: HON’BLE SHRI BINOD KUMAR SINHA — MEMBER TECHNICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 19.09.2019 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO.

CA NO. 180/252/HDB/2019

NAME OF THE COMPANY

Rainbow Foams Pvt Ltd

NAME OF THE PETITIONER(S)

Mohammed Ahmed Siddiqp

NAME OF THE RESPONDENT(S)

Registrar of companies, Hyderabad

UNDER SECTION 252
Counsel for Petitioner(s):
Name of the Counsel(s) Designation E-mail & Telephone No.
Signature
Pos Nadha ICvishwgac s
ST RAD A KALSLA Ondifrmal a5 2, Al
NI TR W 4
Counsel for Respondent(s):
Name of the Counsel(s) Designation E-mail & Telephone No. Signature
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ORDER

PCS for the Petitioner present. Counsel for RoC present and stated

that report has been filed with objections. They are directed to

furnish a copy of the report to the other side for giving reply. Put

up the matter on 01.10.20109.
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